IN THE HIGH COURT OF DELHI AT NEW DELHI
F.No.666/Comp./DHC__ 280 §&

Date@ 1 (] 1 v/} fg’—l—?—‘

From -
The Registrar General
Delhi High Court
New Delhi
To-
. (On the Website of High Court)
Sub: Quotation for purchase of HP Laserjet M506dn (Heavy Dutv) Printer with
five years on-site warrantsz from the manufacturer
Su

This Court intends to purchase HP Laserjet M506dn (Heavy Duity) Printers with ﬁve
years on-site warranty from the manufacturer through its authorized supphers

The authorized firms are requested to submit necessary quotations for the same in a
~ sealed envelope to AOJ(IT), Room No.6, Ground Floor, Lawyer Chamber Block-III, Delhi
High Court on or before 28- 10~ Il The validity of the rates should not be less than six
months.

L}

The envelope should be addressed in the name of “The Registrar General, Delhi High
Court, New Delhi,” and the subject of this letter be superscribed on the envelope. No quotation
shall be entertained after due date. :

The envelopes without subject and received after due date shall be surhmarily rejected.
It may be noted that the rates should be mentioned clearly with taxes/GST.
This Court reserves the right to Ihodify/amend the quotation letter/terms and conditions

. at a later stage. This Court reserves the right to place the Order fully/partly to different
firms/vendors.
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(RajeevChauhan)
Deputy Registrar (IT/Sty./Dig.)
For Registrar General

CC to:- Sr. System Analyst Delhi high Court.- for uploading the same on the Website of thls
Court.




